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Attention Warranted Report

Government of Rajasthan

Justice Department

(Litigation Information Tracking & Evaluation System)

Detail Report of Cases Pending for More Than 10 Years

11/06/2019 17:50:46

Abb/ Case No/Year

Court Name & Place

Petitioner / Appellant &
Desg

Non- Petitioner /
Respondent & Desg

Lawyer Name

Next Hearing
Date /
Decision Date

Reply
Filed (Yes/
No /NA)

Priority

Administrative Department Name : Ayurved Department, Jaipur

Unit/ Department Name : Ayurved Department, Ajmer

Office Name :- AYURVEDIC DEPARTMENT

1

CWP/CW/6153/2009

RAJASTHAN HIGH COURT
JODHPUR, Jodhpur

JAGDHAMBA
AYURVED,.DAO

D A OJODHPUR,
DIRECTOR

PRATISHTHA DAVE
(DYG.C)

PRAMOD KUMAR
NAYAK

CWP/CW/4478/2009

RAJASTHAN HIGH COURT
JODHPUR, Jodhpur

SAROJEUMARI,
CHIKITSAK

STATE OF RAJASTHAN,
DIRECTOR AYURVED

PRATISHTHA DAVE
(DY.G.C)

PRAMOD KUMAR
NAYAK

09/01/2010

CWP/CW/667/2009

RAJASTHAN HIGH COURT
JODHPUR, Jodhpur

RIKUMAR SHARMA,

STATE OF RAJASTHAN,
DIRECTOR

G.A H.C. JODHPUR

PRAMOD KUMAR
NAYAK

CWP/CW/936/2008

RAJASTHAN HIGH COURT
JODHPUR, Jodhpur

REWATI RAMAN

STATE OF RAJASTHAN,

SHARMA, CHIKITSAK

CHIEITSAK

PRATISHTHA DAVE
(DY.G.C)

PRAMOD KUMAR
NAYAK

15/07,2011

CWP/CW/8390/2007

RAJASTHAN HIGH COURT
JODHPUR, Jodhpur

ANITA KEUMARI,
COMPOUNDER

STATE OF RAJASTHAN,
DIRECTOR AYURVEDA

PRATISHTHA DAVE
(DYG.C)

PRAMOD KUMAR
NAYAK

12/02/2010

CWP/CW/3935/2007

RAJASTHAN HIGH COURT
JODHPUR, Jodhpur

RAJENRA PRASAD,
CHIKITSAK

STATE OF RAJASTHAN,
DIRECTOR

PRATISHTHA DAVE
(DY.G.C)

PRAMOD KUMAR
NAYAK

08/08/2011

CWP/CW/2391/2007

RAJASTHAN HIGH COURT
JODHPUR, Jodhpur

STATE OF RAJASTHAN,
DIRECTOR AYURVED

RAMPAL SHARMA,
COMPOUNDER.

PRATISHTHA DAVE
(DYG.C)

PRAMOD KUMAR
NAYAK

03/04/2012

CWP/CW/3330/2006

RATJASTHAN HIGH COURT
JODHPUE. Jodhpur

SAPARAM,
COMPOUNDER

STATE OF RAJASTHAN,
DIRECTOR. AYURVEDA

PRATISHTHA DAVE
(DY.G.C)

PRAMOD KUMAR
NAYAK

19/01/2007

CWP/CW/3972/2006

RAJASTHAN HIGH COURT
JODHPUR, Jodhpur

STATE OF RAJASTHAN,
Director Ayurved

ANUSUIYA PRASAD &
OTHER, PEON

PRATISHTHA DAVE
(DYG.C)

PRAMOD KUMAR
NAYAK

02/05/2019

CWP/CW/2541/2006

RATJASTHAN HIGH COURT
JODHPUE. Jodhpur

STATE OF RAJASTHAN,
DIRECTOR AYURVED

BHANWAR LAL MALL
PEON

PRATISHTHA DAVE
(DY.G.C)

PRAMOD KUMAR
NAYAK

09/04/2019

WP/CW/2219/200

RATASTHAN HIGH COUR

MOHD B [F OTHER:

PRATTSHTHA DAY

PRAMOD EUMAR

/(142008
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Talking Points Report

(Click here for All/Pending/Decision)

Welcome to DIRECTORATE OF AGRICULTURE

Status Pending Main/Performa Main Party m CIiCk SearCh

B Dashboard

Government of Rajasthan
Justice Department
(Litigation Information Tracking & Evaluation System)
Pending _ Main Party

Administrative Department Wise Talking Points

Department Name : Agriculture Department

Unit Name : Agriculture Department, Jaipur

Office Name : DIRECTORATE OF AGRICULTURE

S.No TALKING POINTS (Pending) AS PER LITES ( As on 12/06/2019 )

Total Case Registered in F1 : 714

Entry not in Appellant (F1-I) : 0

Maintenance of LITES Sheets in Court case files and
progress of Data entries made in registration(F1) and not Entry not in Respondent (F1-1I) :
made in other details (Appellant,Respondent,Lawyer,0IC
and Hearing)

Entry not in Lawyer (F2-1) :

Entry not in OIC (F2-II) :

Entry not in Hearing (F3) :

Date is Blank :

Next Hearing status Out dated as on 12/06/2019 :

No. of cases to be updated (in Due Course)

Review of duplicate cases because of case number abbreviation having different category

Overall validation report and progress of updation

(1) Decision date less then Registration date :

(2) Hearing date less then Registration date :




Talking Points Report

Government of Rajasthan
Justice Department
(Litigation Information Tracki valuation System)
Pending _

Administrative Departme

Department Name : Agriculture Department

Unit Name : Agriculture Department, Jaipur

Office Name : DIRECTORATE OF AGRICULTURE

S.No TALKING POINTS (Pending) AS PEm
Total Case Registered in F1:

Entry not in Appellant (F1-I) :

Maintenance of LITES Sheets in Court case files and
progress of Data entries made in registration(F1) and not Entry not in Respondent (F1-II) :
made in other details (Appellant,Respondent, Lawyer,0IC
and Hearing)

Entry not in Lawyer (F2-1) :

Entry not in OIC (F2-II) :

Entry not in Hearing (F3) :

Date is Blank :

Next Hearing status Out dated as on 12/06/2019 :

MNo. of cases to be updated (in Due Course)

Review of duplicate cases because of case number abbreviation having different category

Overall validation report and progress of updation

(1) Decision date less then Registration date :

(2) Hearing date less then Registration date :

(3) Decision date less then Hearing date :

Red Category

Duplicate Records

Reply Not Filed

Contempt Cases

Public Interest Litigation (PIL) Cases




Details Report
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DASHBOARDITa

IngPoint

Detall Report- Case Registered (Pending)

Government of Rajasthan

Justice Department

(Litization Information Tracking & Evaluation System)

Detail Report of Total Case Registered (Pending)

12/06/2019 17:48:11

Abb/ Case No/Year

Court Name & Place

Petitioner / Appellant &
Desg

Non- Petitioner / Respondent &
Desg

Lawyer Name

OIC Name

Next
Hearing
Date /
Decision
Date

Reply
Filed
(Yes/
No
NA)

Priority

Status

Administrative Department Name : Agriculture Department

Unit/ Department Name : Agriculture Department, Jaipur

Office Name :- DIRECTORATE OF AGRICULTURE

SLP/2199008/2019

SUPREME COURT,
DELHI

STATE GOVT. OF RAJ
AND ORS

AJIT SINGH AND ORS

Sh. MANISH SHINGHVI

A0 (Litigation)

Pending

SLP/20590/2017

SUPREME COURT,
DELHI

Ramesh Chand Cheepa

State of Rajasthan & Ors.

SAURABH SHYAM
SHAMSHERI, 5CND (1)

B.5 Rathore

03/07/2019

Pending

SLP/29910/2014

SUPREME COURT,
DELHI

CITIZENS RESOURCE &
ACTION INITIATIVE

STATE OF GUJARAT & ORS

SAURABH SHYAM
SHAMSHERI, SCND (1)

Dy. Dir. (Extension)

01/07/2019

Pending

CWP/CW/4312/2019

RAJASTHAN HIGH
COUET JODHPUR,
Jodhpur

SMT. SEEMA KUMARI
MEENA{Agri. Sup.)

STATE OF RATASTHAN

Sukhram Bishnoi

Rajesh Kumar

18/07/2019

Pending

CWP/CW/6T44/2013

RATJASTHAN HIGH
COURT JODHPUR,
Jodhpur

MOHANLAL,

STATE,

YASHWANT MEHTA

DD (EXT) JAIPUR

12/09/2019

Pending

CWP/CW/8111/2019

HIGH COURT BENCH
JAIPUR, JAIPUR

GURU GOVIND
CHARITABLE TRUST

THE STATE OF RAJASTHAN

RAJESH MAHARSHI - RHCJFR

17

Jai Naryan Yadav

07/06/2019

Pending

CWP/CW/8038/2019

HIGH COURT BENCH
JAIPUR, JAIPUR

MANAGING
COMMITTEE

DIFECTOR / COMMISSIONER

Bhagawat singh choudhary

Surendar Kumar
Mahavat

10/06/2019

Pending

CWP/ICW/T679/2019

HIGH COURT BENCH
JAIPUR, JAIPUR

TOGESH KUMAR
SHARMA

STATE OF RATASTHAN

Bhagawat singh choudhary

Dr. Shanker Babu

26/07/2019

Pending

CWP/CW/6680/2019

HIGH COURT BENCH
JAIPUR, JAIPUR

HANUMAN SHARMA
(AGRL SUP)

STATE OF RAJASTHAN

Bhagawat singh choudhary

Dr. Shanker Babu

26/07/2019

Pending

CWP/CW/6226/2019

HIGH COURT BENCH

JAIPUR, JAIPUR

AVINASH KUMAR
SHARMA

THE STATE OF RAJASTHAN

Bhagawat singh choudhary

ARO [AGRONOMI)
LITIGATION HQ JPR

30/05/2019

Pending




DASHBOARDTalking Point

Detail Report ofEntrynot in Lawyer (Pending)

Details Report

Government of Rajasthan

Justice Department
(Litigation Information Tracking & Evaluation System)
/2019 17:49:39

Detail Report of Entry not in Lawyer (Pending)

Abh/ Case No/Year Court Name & Place Petitioner / Appellant & Non- Petitioner / Lawyer Name OIC Name Next Hearing
Desg Respondent & Desg
Decision Date | (

Administrative Department Name : Agriculture Department

Unit/ Department Name : Agriculture Department, Jaipur




DASHBOARDBTalkingPoint
| tall Report of Red Category (Pending)

Details Report

o -

Government of Rajasthan

Justice Department
(Litigation Information Tracking & Evaluation System)

Detail Report of Red Category (Pending)

12/06/2019 17:52:06

Abb/ Case No/Year

Court Name & Place

Petitioner / Appellant &
Deesg

Non- Petitioner /
Respondent & Desg

Lawyer Name

OIC Name

Next Hearing
Date /
Decision Date

Reply
Filed
(Yes/ No
INA)

Priority Status

Administrative Department Name : Agriculture Department

Unit/ Department Name : Agriculture Department, Jaipur

Office Name :- DIRECTORATE OF AGRICULTURE

1

SLP/29910/2014

SUPREME COURT, DELHI

CITIZENS RESOURCE &
ACTION INITIATIVE

STATE OF GUJARAT &
ORS

SAURABH SHYAM
SHAMSHERI, SCND (1)

Dy. Dir. (Extension)

01/07/2019

CCP/398/2019

HIGH COURT BENCH
JAIPUR. JAIPUR

EARAN SINGH PANWAR

PAWAN KUMAR
GOYAL, Secretary to
Govt. Cum Commi. Agri &
Horti.

RAJESH MAHARSHI -
RHCIPR (17)

ARO (AGRONOMI)
LITIGATION. HQ JPR.

12/07/2019

CCP/2113/2018

HIGH COURT BENCH
JAIFUR, JAIPUR

Parbhu Dayal Sain

Addl Chief Secretary
(Finance) & Ors.

JAGMOHAN SAXENA,
EX AAG

Chandra Bhan
Chavhan

22/07/2019

Pending

CCP/1600/2018

HIGH COURT BENCH
JAIPUR, JAIPUR

AJIT SINGH

STATE OF RAJASTHAN

RAJESH MAHARSHI -
RHCIPR (17)

ARO (AGR.ONOMI)
LITIGATION HQ JPR.

01/07/2019

Pending

CCP2017/2017

HIGH COURT BENCH
JAIPUR, JAIPUR

GOPAL LAL
EALWAR

SMT NEEL KAMAL
DAREARI AND QRS

JAGMOHAN SAXENA,
EX AAG

RAJENDRA SINGH
MANOHAR

19/07/2019

Pending

CCP/1323/2017

HIGH COURT BENCH
JAIPUR, JAIPUR

PRANAV
MAJUMDAR

SHRI SHIV PRASAD
AND ANR

JAGMOHAN SAXENA,
EX AAG

ARO (AGRONOMI)
LITIGATION HQ JPR.

08/07/2019

Pending

CCP1022/2017

HIGH COURT BENCH
JAIPUR, JAIPUR

PARTARAM

NEEL KEAMAL
DARBARI AND ORS

JAGMOHAN SAXENA,
EX AAG

A0 (Litigation)

02/07/2019

Pending

CCP/1002/2015

HIGH COURT BENCH
JAIPUR, JAIPUR

RAMESH CHANDRA
SHARMA,

ASHOK SAMPATRAM,
ACS AGRL

JAGMOHAN SAXENA,
EX AAG

A0 (Litigation)

20/07/2019

Pending

CCP/104/2016

RCSAT, JAIPUR, JAIPUR

Hanuman Parsad Bhadoo

Neel kamal Darbari,
Principal Sec. Apn &
Ambarish Kumar Dir.
Agri.

VIKARAM SINGH
RATHOR JAIPUR

A0 (Litigation)

02/08/2019

Pending




DASHBOARDIT alklngPomt

Details Report

Government of Rajasthan
Justice Department
(Litigation Information Tracking & Evaluation System)
12/06/2019 17:32:47
Detail Report of Reply Not Filed (Pending)
5r. No. Abb/ Case No/Year Court Name & Place Petitioner / Appellant & Non- Petitioner / Lawyer Name OIC Name Next Hearing | Reply Priority Status
Desg Respondent & Desg Date / Filed
Decision (Yes/ No
Date /NA)
Administrative Department Name : Agriculture Department
Unit/ Department Name : Agriculture Department, Jaipur
Office Name :- DIRECTORATE OF AGRICULTURE
1 CWP/CW/4312/2019 RAJASTHAN HIGH COURT |SMT. SEEMA KUMARI  |STATE OF RAJASTHAN |Sukhram Bishnoi Rajesh Kumar 18/07/2019| No Green Pending
JODHPUR, Jodhpur MEENA(Agri. Sup.)
2 [CWE/CW/B111/2019 HIGH COURT BENCH GURU GOVIND THE STATE OF RAJESH MAHARSHI - |Jai Naryan Yadav 07/06/2019| No Green Pending
JAIPUR, JAIPUR CHARITABLE TRUST RATJASTHAN RHCIPR (1T}
3 CWE/CW/B038/2019 HIGH COURT BENCH MANAGING DIRECTOR Bhagawat singh choudhary | Surendar Kumar 10/06/2019 No Green Pending
JAIPUR, JAIPUR COMMITTEE COMMISSIONER Mahavat
4 [CWE/CW/T679/2019 HIGH COURT BENCH YOGESH KUMAR STATE OF RAJASTHAN |Bhagawat singh choudhary | Dr. Shanker Babu 26/07/2019| No Green Pending
JAIPUR, JAIPUR SHARMA
5  [CWE/CW/6680/2019 HIGH COURT BENCH HANUMAN SHARMA STATE OF RAJASTHAN |Bhagawat singh choudhary | Dr. Shanker Babu 26/07/2019| No Green Pending
JAIPUR, JAIPUR (AGRI. SUPR)
6 [CWP/CW/6226/2019 HIGH COURT BENCH AVINASH EUMAR THE STATE OF Bhagawat singh choudhary | ARO (AGRONOMI) 30/05/2019| No Green Pending
JAIPUR, JAIPUR SHARMA RAJASTHAN LITIGATION HQ JPE
7 |CWEB/CW/4927/2019 HIGH COURT BENCH RAIDHANI STATE GOVT.OFRAJ |RAJESH MAHARSHI- |B.L.SHARMA 01/05/2019| No Green Pending
JAIPUR, JAIPUR AGRICULTURE SCIENCE |AND ORS RHCIPR.(17)
COLLEGE
§ [CWP/CW/M4917/2019 HIGH COURT BENCH RAJASTHANI STATE OF RAJASTHAN |RAJESH MAHARSHI- |B.L.SHARMA 01/05/2019| No Green Pending
JAIPUR, JAIPUR AGRICULTURE RHCIPR (1T)
COLLEGE
9 [CWE/CW/4916/2019 HIGH COURT BENCH RAIDHANI STATE OF RAJASTHAN |RAJESH MAHARSHI- |B.L.SHARMA 01/05/2019| No Green Pending
JAIPUR, JAIPUR AGRICULTURE RHCIPR (1T}
COLLEGE
10 |CWP/CW/24268/2018 HIGH COURT BENCH DINESH KEUMAR STATE GOVT.OFRA] |MANJUJOSHI(AD.G.C)|ADAgri 15/04/2019| No Green Pending -
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Next Hearing.Date Detail (Previous 7 Days )

Next Hearin

S.N.

Office Name

Joint Director Agricutture

Jodhpur

KUMS SADULSHAHAR

KUMS ABURQAD

KUMS JAIPUR (F/V)

KUMS JAIPUR (ANAJ)

KUMS JAIPUR (F/V)

KUMS JAIPUR (F/V)

KUMS J2

KUMS JA

DIRECTORATE QF
AGRICULTURE

Court Name,Place

RAJASTHAN HIGH COURT
JODHPUR, Jodhpur

RAJASTHAN HIGH COURT
JODHPUR, Jadhpur

RAJASTHAN HIGH COURT
JODHPUR, Jodhpur

HIGH COURT BENCH
JAIPUR, JAIPUR

HIGH COURT BENCH
JAIPUR, JAIPUR

HIGH COURT BENCH
JAIPUR, JAIPUR

HIGH COURT BENCH
JAIPUR, JAIPUR

AC) (ID)JM, JAITARAN
(PALI)

AC) (JD) JM, JAITARAN
(PALI)

RCSAT, JAIPUR, JAIPUR

Abbr/CaseNo/Year

CWP/CW/308872001

CWR/CW/1031/2014

CRLMP/2295/2015

CWR/CW/E921/20M

CWPR/CW7940/2012

CWP/CW/5606/2011

CWP/CW/13481/2009

SUITAZ1E/20N0

SUIm/218/2010

CATE8/2014

Pett./App. VS Respondent

STATE GOVT. V5 SECRETORY
KESHWANAND MAHA

ARVINDZORS VS STATE&ORS
JAI CHAND VS STATE OF RAJ & OTHS
JAVED V5 STATE OF RAJ. & ORS.
IM/S KAMAL ENTERPRISES VS STATE
GOVT & ORS.

EVARAM RUDLA VS STATE OF RAJ. &
W/S. DHABAS EROTHERS VS STATE OF
RAJ. & ORS.

KUMS JAITARAN VS M/ PAWAN KUMAR
SISODIYA

KUMS JAITARAM V5 M/S MOTI LAL
PRAKESH CHAN

Bhawar Lal Kumawat V5 State Of
Rajasthan

ast 7 Days and Next one Month) If row color is red then please update OIC Mobile No.

Lawyer Name

BHARAT DUTT SHARMA

(DY.G.C) HCJODHPUR

BHARAT DUTT SHARMA

(DY.G.C) HCJODHPUR

MANJU JOSHI (AD.G.C)
HCJAIPUR

MANJU JOS

MANJU JOSHI (AD.G.C)

HCJAIPUR

MANJU JOSHI (AD.G.C)
HCJAIPUR

5.R. BHANDARI

5.R. BHANDARI

VIKARAM SINGH

RATHOR JAIFUR

0QIC Name
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JODHPUR

CHIMAN LAL VERMA

SURESH KUMAR

IMANGAL
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MAHIPAL SINGH

ASHOK GARG
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SECTK.U.M.S JAITARAN

SECTK.U.M.5JAITARAN

OFYADAY
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02/08/2018

02/08/2018

02/08/2018

02/08/2018

02/08/2018

02/08/2018

02/08/2018
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02/08/2018

02/08/2018
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DIRECTORATE OF
AGRICULTURE
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HIGH COURT BENCH
JAIPUR, JAIPUR

RCSAT, JAIPUR, JAIPUR
HIGH COURT BENCH
JAIPUR, JAIPUR

HIGH COURT BENCH
JAIPUR, JAIPUR

HIGH COURT BENCH
JAIPUR, JAIPUR

HIGH COURT BENCH
JMIPUR, JAIPUR

HIGH COURT BENCH
JAIPUR, JAIPUR

HIGH COURT BENCH
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N RV PS 4 4
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= I
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M/5 SATYAJAG ENTERPRISES VS STATE
OF RAJ & OTHS
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DR. SATYENDRA DEV SAXENA VS
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Baldev Singh Siddhu V5 State of
Rajasthan and Others

GUMAN SINGH RATHORE VS STATE
GOVT.
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e —— | E———

ext one Month) If row color is red then please update OIC Mobile No.

Lawyer Name

PRADEEP KALWANIA
SUMMER SINGH
BADSARA, JAIPUR

MANJU JOSHI

SMT. MANJU JOSH

MANJU JOS

Jagmohan Saxena,
AAG, Raj. HC, Jaipur

19
(12)

VIKARAM SINGH
RATHOR JAIPUR

PO A ST e e

OIC Name

DISTRICT EXT. OFFICER,

BUNDI

VINOD KUMAR

KRANTI KUMAR MEENA

MAHI PAL SINGH
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Next
Hearing
Date
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Other Sub-
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Total 1590

Next Hearing Details (Last 7 Days and Next one h) If row color is red then please update OIC Mobile No.
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Supreme Court

High Court jodhpur

High Court Bench, Jaipur

RCSAT

Other Sub-Ordinate Courts
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Courts
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Next Hearing Details (Last 7 Days and Next one Month) If row color is¥ed then please update OIC Mobile Ne.

Last 7 Days Next One Month m District Wise

District Name Case Count
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Alwar
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Baran

Barmer
Bharatpur
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Chittorgarh
Churu
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LOUTTS

Total 1590 2397

Next Hearing Details (Last 7 Days and Next one Month) If row color is red then please 0IC Mobile No.

Office Name Case Count
AGRICULTURE UNIVERSITY, KOTA 18
DIRECTORATE OF AGRICULTURE 92
HORTICULTURE DEPARTMENT

JD (REG.) JAIPUR

JD HQ JAIPUR

Joint Director Agriculture Jodhpur

Joint Director Horticulture Div-jaipur

KUMS ABUROAD

KUMS AJMER (ANA))

KUMS ALWAR

KUMS ATRU
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OIC Update
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Welcome to AYURVEDIC DEPARTMENT (%

Home 0ICs
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B Masters _
Court Case Officer In Charge List To add OIC please contact your Unit/Deptt,

» 0IC

» Lawyer 10 v records per page (Please update Pending OIC Mobile No & Email-ID)
: N Total Mohile No. Updataion Pending : 59 & Email Updation Pending: 62

rouping

Sr.No. 0IC Name (CaseCount) ¥ ContactNo * MobileNo+ Email Id Address Created Date = Action
| CaseManagement  © JAKIYA JAHAN (20) 0820057290  JAKIAJAHAN@GMAIL.COM GOVT. DIS.BALSAMAND, , 12/04/2014 Update

\ High Court Cases New ¢ ACHIKIT, L-ILD.Dy JPR. (1) 0141-2200217 9928739313  dd.jaip.ayu@rajasthan.gov.in DD-AYURVED- JAIPUR (JAIPUR,  25/11/2011 Update
g Case JAIPUR, Jaipur
| Pre Litigation AAQ, DIR.-AIMER (2) 0145-2623973 9828049144  dlr.dirayurved2014@gmail.com  DIRECTORATE AYURVED 26/06/2006
ajmer, AIMER, Ajmer

sesticlnsmian ADO JAIPUR-A (4) 0141-2796337 9414363230 daojaipl.ayu@rajasthangovin  JAIPUR, JAIPUR, Jaipur 18/02/2000

Monthly Litigation ¢ ANAND KUMAR SHARMA (2) 9413592188  dd.bha.ayu@jasthan.gov.in PR. NCTCE,, 26/06/2006
ANIL DAVE MURARI (1) 01452600793 9928637816  phr.mgr.ayu@rajasthan.govin  MANAGERGOVTAYURVED  30/05/2018

i MIS Reports PHARMACIES,AIMER (RA).),
AJMER, Ajmer

§ Summary
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rouping
Sr. No. 0OIC Name (CaseCount) + ContactNe = Mobile No= Email Id Address Created D

| Case Management ¢ JAKIYA JAHAN (20) 0820057200  JAKIAJAHAN@GMAIL.COM GOVT. DIS.BALSAMAND, , 12/04/2014

ACHIKIT. L-11,D.D. JPR. (1) 0141-2200217 9928739513  dd.jaip.ayu@rajasthan.gov.in DD-AYURVED- JAIPUR (JAIPUR,  25/11/2011

i High Court Cases New ¢ l
JAIPUR, Jaipur

i Pre Litigation AAQ, DIR.-AJMER (2) 0145-2623973 9828049144  dir.dirayurved2014@gmail.com  DIRECTORATE AYURVED 26/06/2006
ajmer, AJIMER, Ajmer

\anagemen e ADO JAIPUR-A (4) 0141-2796337 9414363230 daojaipl.ayu@rajasthan.gov.in  JAIPUR, JAIPUR, Jaipur 18/02/2009

iy libeabon ¢ ANAND KUMAR SHARMA (2) 9413592188  dd.bha.ayu@jasthan.gov.in PR. NCTCE,, 26/06/2006

ANIL DAVE MURARI (1) 0145-2600793 0928637816  phr.mgr.ayu@rajasthan.govin  MANAGER GOVT AYURVED 30/05/2018
MIS Reports ’ PHARMACIES,AJMER (RA),
AJMER, Ajmer

i Summary
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R Masters 10 v records per page

Sr. No. Name (CaseCount) Enrollment No * MobileNe + Emailld + Address Created Date

Mr. BHUWAN DESHMUKH (1) R/24/2013 9424072573 H. C. Indore {(M.P.), ,Out of 06/07/2013

. State
rouping

Mr. & K PAREEK SAMGEET SAI(9) . JAIPUR Jaipur 14/06/2016
B Case Management

AH. Kajmi (32) R/169/1977 . Jaipur 06/08/2017
B High Court Cases New ¢ AK. BHARGAVA JAIPUR (75) R/9988/2017 JAIPUR | 20/03/2012

- I iti ion Mr. A K. Mathu ‘93' [1034/20 5928064320 » Jalpur 01/03/2016
Pre Litigatio 4/2 Ll
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B Summary
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(0 Type - All- v Abbreviation - Al - v
87
\" Year - All - v Group Type - Select -- v
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0 Status Pending v @
P o
Case List
10 v records per page Type keywords n
S.N. CaseNo Abbreviation Year CourtName, Court Place % Performa/Main Action
1 1 EXECU.APPL. 2008 A.CJL{.D.J-M.M. NO. 1, JHUNJHUNUN Main_Party Edit | Delete | Group | Linking | Remand | Appellant | Respondent
Docs | View
2 1 SAW 2016 HIGH COURT BENCH JAIPUR, JAIPUR Main_Party Edit | Delete | Group | Linking | Remand | Appellant | Respondent
Docs | View
3 1 EXECU.APPL. 2017 A.CJ. (D) BHARATPUR, BHARATPUR Main_Party Edit | Delete | Group | Linking | Remand | Appellant | Respondent
Docs | View
4 1 SUIT 2018  PAYMENT OF WAGES AUTHORITY (PWA),  Main_Party Edit | Delete | Group | Linking | Remand | Appellant | Respondent
ALWAR Docs | View
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Case Registration

Admin Deptt. Ayurved Department, Jaipur Unit Ayurved Department, Ajmer
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¥ Case Registration{F1) Court Place Court
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Abbreviation - Select— Case Year
Case No . File No
Category : SubCategory
SubjectMatter - Select— Sub Matter

Govt. Appellant or Respondent Finance on Stake{Rs.)

Respondent

Does the Litigation invelve any policy of Govt./ important policies/orders of administrative dept. Does the Litigation invelve any policy of Govt.f any amendment in act/ any policy decision of
with wider ramification ? administrative department ?

Priority Code - Select— Sub Priority ~Select.
Reg. Date Jter Re ation Date WACPNo

Main/Performa X Group
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Link With Other Case - Select Case No || Abbrevation | | Case Year || Court Name || Court Type Name | | Flace Name-
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Welcome to AYURVEDIC DEPARTMENT & Back to 550 * Log out

Unit

Court Type Y v

- Select -
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High Court Jodhpur

Case Year High Court Bench, Jaipur
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File No Other Sub-Ordinate Courts
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New Case Registration

Select Court Place

H LITES: Justice Departmen X H LITES: Justice Departmen X !.f LITES: Justice Departmer X RN

& C | @ Mot secure | lites.law.rajasthan.gov.in/Trn_C jistrations/Index Q
Welcome 1o AYURVEDIC DEPARTMENT  Back tc

Home = Caze Registrationz

Case Regjstration

Admin Deptt. Unit Ayurved Department, Ajmer

rved Department, Jaipur

B CaseManagement ~ Office AYURVEDIC DEPARTMENT Court Type MATIONAL GREEN TRIBUNAL

# Case Registration{F1) Court Place - Select — Court

--Select --
Abbreviation Case Year
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Case No MNew Delhi File No

Category o Selert— SubCategory
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